                               F.No 156/CESTAT/CT/08-09
CUSTOMS,EXCISE & SERVICE TAX APPELLATE TRIBUNAL,

WEST BLOCK NO.2, R.K.PURAM, NEW DELHI-110066
                                        Ph: 2619-1762, 26174131


Dated 20.04.09
TENDER NOTICE

Sub: Hiring of three safaiwala for cleanliness of office premises of CESTAT, New Delhi.

Sealed Tender are invited from the reputed man power agency for the engagement of three safaiwala for cleanliness of office premises of Customs, Excise & Service Tax Appellate Tribunal situated at West Block-II, R.K.Puram New Delhi on the following terms and condition as mentioned below.

1 The hiring firm must have at least three years experience in the relevant field having at least twenty five man powers in their pay roll.

2 The firm shall be liable to implement the Labour laws, minimum wages act, ESI, EPF etc and other social legislation act for the manpower engaged by the agency.

3 The agency before submitting the tender may inspect the office premises during office hours only. However the approximate area would be 25000 sq.m office spaces.
4 The work of safaiwala involves cleaning and washing of all toilets, sweeping, washing and mopping of floors, washing of glazed tiles and walls, urinal pots, W.C. Pans, Sinks, wash basins, and all other fittings, fixtures using disinfecting materials like phenyl, detergents powder, liquid soap, acid, air freshener stick sanitary cubes, naphthalene balls etc.

5 The responsibility of agency also involves daily removing of garbage, dusting of doors, Aluminum windows, Grills, Jalis ventilators etc.
6 The contract will be valid at least for a period of 12 months from the date of execution of contract, it can be extended for another one year if the competent authority so  desire.  However this office has right to terminate the contract giving 15 days notice if the performance of the agency is not satisfactory.

7 The contractor shall, inter-alia, furnish technical information as per Annexure-I and financial Bid as per Annexere- II.
8 The successful contractor will have to submit performance Security by way of fixed deposit which shall be valid for 15th month.
9. The successful tenderer will have to enter into an agreement with the department and shall abide by the various clauses of said agreement.
10. The agency who do not fulfill the Technical Bid will not be considered for financial Bid.

The last date of submission of tender along with credentials strictly as per Annexere –I & II on or before 30th April 2009 before 17:00 hrs.

However, this office has right to modify, cancel any tender without assigning any reason thereof 
(S.Chandran)

Registrar
Copy to: Notice Board/Website
1. M/S Shanti Group, S-299-C, School Block, Shakarpur, Delhi-110092.
2. Sulabh International Social service Organisation, Sulabh House, 74, K-1 Extension, Mohan Garden, New Delhi-110059.

3. Prominent House Keeping, WZ-519-A,Raj Nagar,Part-1, Palam Colony, New Delhi-110077.

4. Shine & Standard, RZ-426H, Gali No.11,Kailash Puri Extn, New Delhi-110045.

5. Vishakha Enterprise, 30/42, Street No.2, Main road, Vishas Nagar, Shadara, delhi-32.
	


Annexure- I

NAME OF THE COMPANY WITH FULL ADDRESS

TECHNICAL BID

Technical Bid should indicate the following information along with the self attested photocopies of these documents:-

1. Profile & work experience of the company.

2. Proof of incorporation/inception of the agency.

3. Registration for man power supply

4. PF Registration details

5. ESI Registration details

6. Copy of PAN Number/certificate.

7. Service Tax Registration Number.

8. Details of Registration with Labour Commissioner.

9. Any other relevant information

Name and signature of the authorized person

Of the company along with seal and designation
ANNEXURE- II

Financial Bid

To

The Registrar

Customs, Excise & Service Tax Appellate Tribunal

West Block II, R.K.Puram, New Delhi- 110066.

Sub: Quotation for award of Contract for Providing three safaiwala for a period of one year extendable as per requirement.

Sir,

With reference to your letter No.156/CESTAT/C.T/08-09 dated 20.04.09 on the subject mentioned above I/we quote the rate for above mentioned work as under.

	Rate per person, per month( inclusive of all charges except service Tax )
	List of sanitary materials and approximate quantity to be used per month should be mention chronologically.

	Rs. --------------- ( in figures )

Rs.                       ( in words )
	1.  Name of Material                    Quantity.


Name & signature of the Authorized Person

Of the firm along with seal and designation
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